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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,                              WEST ZONAL BENCH, MUMBAI

3, 4 & 5th Floor, Jai Centre, 34, P. D’Mello Road, Masjid (East), Mumbai – 400 009

(Tel. No.23716847 (Dir.)(Tel. No.23754933 (Extn.510)(Fax No.23754910)

(e-mail: cestatmumbai@indiatimes.com – website: www.cestat.gov.in)










27th August, 2009

TENDER NOTICE

Sub.: Invitation of quotation for Annual Comprehensive   

         Maintenance Housekeeping Contract for the year 

         2009-2010 for our office premises

Sealed quotations are invited from Man Power Agencies to award Comprehensive Annual Maintenance Contract for the year 2009-2010 for engaging TWO safaiwalas for house-keeping for our office premises viz. 3,4 & 5th Floors, Jai Centre, 34, P. D’Mello Road, Masjid (East), Mumbai – 400 009 and for our record room at Transport House, Poona Street, Masjid (East),                    Mumbai - 400 009.

General Terms & conditions

1) The agency should be professionally managed having adequately trained and equipped staff who would have at least 3 years experience in the field of providing house-keeping services.;  

2) The agency shall be liable to abide by the relevant laws and other social legislations applicable to it;

3) The work of safaiwala involves cleaning and washing of toilets, sweeping, cleaning and mopping of floors, cleaning of glazed tiles & walls, partitions, urinal pots, waste cabinets, sinks, wash basins and all other fittings, fixtures using disinfecting materials like phenyl, detergent powder, liquid soaps, acid, air-freshner spray, sanitary cubes, naphthalene balls etc. supplied by agency;

4) The work of the safaiwala also includes daily removing of garbage, dusting of floors, windows, ventilators etc. 

5) The safaiwalas should be obedient, polite and dedicated in their work. They shall be in proper uniform and shall exhibit proper respect to the officers/staff & others;

6) The working hours for safaiwala will from 07.00 a.m. to 07.00 p.m. for 5 days a week and that they should ensure that the cleanliness work is over before 09.30 a.m.;

7)  The agency shall provide the identity card to the safaiwalas engaged by them and the details of such safaiwalas shall be furnished to this office for record purpose;

8) In the absence of any safaiwala, the agency shall arrange to provide a substitute but any change in staff shall be strictly under intimation to administration.  In case no substitute is provided, charges as applicable will be deducted from the monthly charges;

9) The agency shall submit the muster extract of the safaiwalas engaged by them with the monthly bill;

…2…
: 2 :

10) The agency shall be responsible for any loss/damage caused as a result of any negligence/mistake on the part of any of the safaiwalas;

11) The contract shall remain in force for a period of one year from the date of issue of letter awarding the contract;

12) The agency shall be at liberty to inspect the premises on any working day during working hours after prior appointment from the administration;

13) In case the service is found to be unsatisfactory, the contract will be cancelled without assigning any reason;

14) The successful Annual Maintenance Contractor shall be required to deposit Rs.5000/- (Rupees Five Thousand Only) as Security Deposit during the period of AMC in the form of Fixed Deposit in the name of the Assistant Registrar, CESTAT, Mumbai which shall stand forfeited in case of violation of contract.  

Sealed quotations complete in all respects may be submitted personally or

 by post so as to reach this office by 17.30 Hrs. on 10.09.09 (Thursday).  Any verification, clarification regarding machine, deployment of machine etc. may be undertaken by visiting this office on any working day after prior appointment with the undersigned.  

The Tribunal reserves the right to select or reject any or all the quotations

received without assigning any reasons whatsoever. 










Sd/-








(M.P. Kasale)




 


                   Assistant Registrar







 
       CESTAT, Mumbai

Copy to: 

1) M/s. West Coast Hospitality,

3rd Floor, Nav Bhavana Premises,

Prabhadevi,

Mumbai – 400 025

2) M/s. Super Services,

Shop No.113, Shirodkar Market,

Delisle Road,

Mumbai – 400 013

3) M/s. Narangs Hospitality Services P. Ltd.

4th Floor, Phoneix House, 

Phoneix Mill Compounds,

Delisle Road,

Mumbai – 400 013

4) M/s. Sharp Services,

186/2, Laxmi Baug, Sion

Mumbai – 400 022
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5) M/s. Ace Services,

4, Mahalaxmi Building, 1st,

Mumbai G.P.O. (Fort),

Mumbai – 400 001

6) M/s. CNCS Facility Solutions,

317, Hanuman Industrial Estate,

Wadala,

Mumbai – 400 031

7) M/s. Collins India,

23, 2nd Floor, Anand Bhavan,

Kalbadevi,

Mumbai – 400 002

8) M/s. Pioneer Office Automation,

Ajinkya Niwas, Shivaji Park,

Dadar (West),

Mumbai – 400028.

9) CESTAT Website

10) Notice Board










Sd/-








(M.P. Kasale)




 


                   Assistant Registrar







 
       CESTAT, Mumbai

